Allahabad High Court

No. 195 /Admin.(Services)/2024 Dated: Allahabad : April 05", 2024

OFFICE MEMORANDUM

In order to give effect to the Annual transfer 2024 of Civil Judges (Junior Division) the following full
readiness list is hereby approved for issuance.

The Officers approved as under, for Annual transfer 2024, shall hand over their charge of present
posting on 15.04.2024 in the afternoon and proceed to take over charge of their new posting
assignment, for which detailed notification shall follow shortly.

District Judges/Officers In-Charge, are to not forward any transfer related application until issuance
of the transfer notification. No transfer related application shall be entertained prior to the taking over
of charge at new place of posting.

Table 1: CJID Readiness List

S.No. JO Code Name Present Place of Posting Spouse Name with ID Transferred To (New
Place of Posting)
1 3749 | SMT. SANGEETA GAUTAM Agra ANUJ KUMAR JAUHER, 2381 Jaunpur
2 3281 | SMT. KAVYA SRIVASTAVA Lucknow Rampur
3 3331 Bushra Noor Maharajganj Bahraich
4 3410 | SUSHRISANGHMITRA Chitrakoot Mirzapur
5 3798 | SMT.SANGEETA GAUR Gorakhpur Jaunpur
6 3772 SUSHRI SONAM GAUTAM Mathura Harsh Anand, 3523 Azamgarh
7 3773 | Venus Kumar Hathras Ravi Kant, 3764 Azamgarh
8 3416 | SMT. DIKSHATYAGI Azamgarh Gorakhpur
9 3547 | SMT. BINDU YADAV Rampur Fatehpur
10 3314 | SUSHRISHIPRA SINGH-I Meerut Pratapgarh
SMT. SIDDIQUI SAIMA
11 3580 | SHAMVEEL RIZWAN Sultanpur JARRAR, 2262 Rai Bareli
12 3609 | SMT.PRIYANAGAR Lucknow Sunil Kumar Nagar, 2357 Maharajganj
13 3808 | SUSHRIABHA Prayagraj Hapur
14 3464 | ABHISHEK SHARMA Deoria Prayagraj
15 3259 | SMT. MONIKA MISHRA Bijnor Balrampur
16 3719 PRASHANT VERMA Mainpuri Kanpur Nagar
17 3488 | PIYUSH MOOLCHANDANI Sambhal at Chandausi Kasganj
18 3404 | SMT. SHWETIKA UPADHYAY Ramabai Nagar Mirzapur
19 3707 | SUSHRISWATIVERMA-II Bareilly Jalaun at Orai
20 3264 | SUSHRIPOOJA SHARMA Bijnor Lakhimpur Kheri
21 3559 | Vijay Chaudhary Bhadohi At Gyanpur Aligarh
22 3210 | SUSHRIANUJAYA KRISHNA Barabanki Sultanpur
23 3353 | SUSHRISAUMYA DWIVEDI Kanpur Nagar Siddharth Nagar
24 3442 | SMT. YASHA SHARMA Lucknow Kannauj
25 3419 | ARUN KUMAR Sonbhadra Bareilly
26 3716 | ARUN SINGH RATHOUR Maharajganj Lakhimpur Kheri
27 3298 | ASIF NAWAZ KHAN Meerut Maharajganj
28 3812 | VIRENDRA PRATAP SINGH Jaunpur Barabanki
29 3230 | Manali Chandra Budaun Sultanpur
30 3406 | SUSHRISHIVANGI TRIPATHI Jaunpur Ayodhya
31 3759 ABHAY RAJVANSHI Bulandshahar Deeksha Bharti, 3327 Agra
32 3482 | SUSHRIRACHNA RAWAT Mainpuri Bareilly
33 3502 | Shivam Verma Ghaziabad Rai Bareli
34 3670 | SUSHRIJYOTSNA NAGVANSHI Barabanki Kushinagar at Padrauna
35 3762 | SHIV SHAKTI HARSH VARDHAN Sitapur Banda
36 4826 | SUSHRITANYA SAXENA Prayagraj Unnao
37 3433 | Miss Nidhi Pandey Pilibhit Gaurav Singh, 3266 Mathura
38 2609 | Sushri Geetika Singh Mirzapur Ayodhya
39 3231 | Pragati Raghuvanshi Agra VIBHAV CHANDRA, 3748 Moradabad
40 3582 | SMT. AKSHITA SantkabirN at Khalilabad Lakhimpur Kheri
41 3573 | SMT. NANDINIAGNIHOTRI Gorakhpur Gorakhpur (HQ)
42 3705 | SMT. VIJAY LAXMI DEVI Lucknow Kannauj
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S.No. JO Code Name Present Place of Posting Spouse Name with ID Transferred To (New
Place of Posting)
43 3795 | SMT. DEEPIKA Lucknow Gorakhpur
44 3765 | SushriAjita Verma Shravasti at Bhinga Jaunpur
45 3757 | AMRATANSHU RAJ Chandauli Hardoi
46 3796 | Abhishek Kumar Pandey Ghaziabad Ghaziabad (HQ)
Ashwini Kumar Upadhyay,
47 4617 | Shristi Shukla Bhadohi At Gyanpur 3286 Pratapgarh
48 3748 | VIBHAV CHANDRA Mathura Pragati Raghuvanshi, 3231 Moradabad
49 3619 | SMT. MONIKA PAL Prayagraj Ramabai Nagar
50 3597 | SMT. PRIYANKA VERMA-II Rai Bareli Mathura
51 3216 | SushriSamali Mittal Saharanpur Deoria
52 3462 | SHAILESH KUMAR SINGH Mau Lucknow
53 3579 | Shivani Chaudhary Mirzapur Ankit Kumar, 3545 Kairana--Shamli at Kairana
54 3679 | Vipin Kumar Chaurasiya Gorakhpur Jaunpur
55 3472 | RAJAT SHARMA Gonda Etawah
56 3274 | PARAS YADAV-II Sultanpur Shahjahanpur
57 3346 | SUSHRINIMISHA GUPTA Gautambuddha Nagar Firozabad
58 3511 | Ankur Singh Solanki Hapur Ramabai Nagar
59 3764 | RaviKantIV Jalaun at Orai Venus Kumar, 3773 Azamgarh
60 3403 | ANKUSH SRIVASTAVA Bahraich Kannauj
61 3644 | SMT. RANJANA Kannauj Pratapgarh
62 3750 | SHIKHAR AGARWAL Lakhimpur Kheri Bareilly
63 3461 | SUSHRIJYOTI PRAKASH SINGH Pilibhit Rai Bareli
64 3702 | ASGARALI-II Shravasti at Bhinga Bijnor
65 3730 | SushriAkshita Singh Sitapur Mau
66 3297 | Abhinav Yadav-Il Jhansi Bulandshahar
67 3248 | Sushri Akshita Mishra Balrampur Sambhal at Chandausi
68 3545 | Ankit Kumar Mirzapur Shivani Chaudhary, 3579 Kairana-Shamli at Kairana
69 3484 | MOHAMMED FARAZ HUSAIN Ramabai Nagar Azamgarh
70 3787 | SushriNidhi Sagar Varanasi Pratapgarh
71 3454 | Vijay Shankar Gautam Bareilly Mahoba
72 3251 SMT. SHAMBHAVI-II Farrukhabad Pratapgarh
73 3799 | NASEEM AHMAD Barabanki SMT. NAZNEEN BANO, 2698 Amroha

All applications for stay of transfer/premature transfer received till 03.04.2024 have been
decided and their effect has been incorporated in readiness list as above. Officers transferred on
their own request prior to completion of their normal tenure, shall not be entitled to any TA/DA.

Sd/-
(RAJEEV BHARTI, H.J.S.)
REGISTRAR GENERAL

No. 195 (i)/Admin (Services)/2024 Dated: Allahabad : April 05", 2024.

Copy forwarded for information and necessary action to:

1. The Executive Chairman, U.P. State Legal Services Authority, 3rd Floor, Jawahar Bhawan Annexe,
Lucknow-226001

2. The Pramukh Sachiv, Niyukti, U.P. Shasan, Lucknow.

3. The Pramukh Sachiv, Nyay Evam Vidhiparamarshi, U.P. Shasan, Lucknow.

4. The Director, Inst. of Judicial Training & Research, UP, Lucknow (Information available on E-mail)
5. All the District & Sessions Judges, Sub-ordinate to High Court of Judicature at Allahabad.
(Information available on E-mail).

6. The Senior Registrar, High Court, Lucknow Bench, Lucknow. (Information available on E-mail)

7. The Registrar (Judicial) (Confidential), High Court, Allahabad

8. The Registrar (Judicial) (Computer), High Court, Allahabad

9. The Joint Registrar (Judicial) (Budget), High Court, Allahabad

10. The Assistant Registrar (Admin. A-3) Section, High Court, Allahabad
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11. P.S. to Hon’ble Judges, with the request to place this notification before the Hon’ble Judges sitting
at Allahabad & Lucknow for their Lordship’s kind perusal. (Information available on E-mail).

BY ORDER OF THE COURT,

Sd/-

D.R. (SERVICES)
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